fraing in case of obetacles an tracks, it is strange that no effective remedy has been invented to
prevent landslides 1ill date. Although laying of another track involves huge budget, the Railway
Ministry and the Konkan Rallway Corporation can at least start undertaking a survey for laying of a
second track. At present, considering the coming Ganesh festival in the beginning of September,

Konkan Railway should be directed to take further immediate steps in this regard.

The Central Government alsa should provide for some special funds to Konkan Railway to
prevent landslides by L=ing modern technology, and, i necessary, by engaging experts from ather

countries.

SHRIVIJAY JANAHARLAL DARDA (Maharashtra): Sir, | associate myself with the subject.

GOVERNMENT BILLS
The Anti-Hijacking (Amendmant) Bill, 2010

THE MINISTER OF STATE OF THE MINISTRY CF CIVIL AVIATION (SHRI PRAFUL PATEL):

Siry | move for leave tointroduce a Bill further to amend the Anti-Hijacking Act, 1982,
The question was put and the motion was adooted.

SHRIPRAFUL PATEL: Sir, | introduce the Bill.

RE-FUNCTIONING OF THE CBI

i STl ; Ty Sft, e w few 27

ft YIS IE (RER) © W9, RS 59 Ao d a1 £ .. (aeM). .
SHRI 8.8, AHLUWALIA (Jharkhand): What is this, Sir? ... (Interruptions ...

2N ol ; <Ray, Yo 2 | (g ™).,
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2 IR T ;¥ Y Eie & 919 . (GEET.. 09, 97 38 o998 2N 9198 greY
2T e UE 2oy s E Wi T e L (heT). .

SHRI 8.8, AHLUWALIA: How can he raise it now? ... driterruptions . ..
T T g

2N SEHHTIR : Tl . (I, AT Sfl, Hedide a1 27 .. (SEHT). .. Heslae &l

27 (). Nothing will go on record. ...dnterruotions)... Nothing will go on record.
< (Interruptions ). Nothing will go on record, I8 91 BIREIE? T TY Tl B 2 .. ().
ERRCIERS T Gﬁl . (FIETH)... The House is adjourned to mest at 2.00 P.M.

The House then adjourned at six minutes past one of the clock.
The Housse re-assembled at two minutes past two of the clock,
THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair.

THE VICE-CHAIRMAN (PROF. P.J. KURIENY: Now we shall take up Foreign Contribution

(Regulation) Bill, 2006. Shri Mullappally Remachandran. ... (Jnterruotions ...

=t YA graT (ER) | SUwHEgsr <l .. (SEaE™). .
st g ([RE) - W, AT a1 g <y L (aem ).

I FATS TS ; U, ..(FIET)...

SHRIRAM VILAS PASWAN: Sir, | have & paint of order . ... (dnterruptions ). ..
S BRI I (ST < ON, B W aff A<t A2l 21 L (EmE)..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN: What is the rule under which you are raising it?

- (Interruptions ...
st SRR I - e 267 .. (FHEaE).
SoEHEge (. NS, FRI) : 56 a1 82

SUAWRAE (W1 TS, $RET) : e 267 # U6 & . (FEE)... 2099 affaw # g9+ 3y o7 1
.(TTH)...

*Not recorded.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Nathing. ...(Interryotions )... You are not

permitted. ... Interruptions )... You are not permitted.
=t YAl g ;¢

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mo, Zera Hour. ...(Interruotions ... It is over
now. ... (nterruptions ... It will not go on record. ... (Interruptions)... Today's Zero Hour is over,
. (interruptions ... 1twill not go onrecord. ... dnterruptions ... | have already called Mr. Mullapally
. (interruptions ). | have called the Minister. ... (Interruptions)... Please go back to your seats.
..(Interruptions )... Go back to your seats. ...dnterruptions)... Nothing will go on recard.
(interruptions ). Zero Hour s aver. .../nterryotions )... You can give a new notice to the

Chairman tomorrow.

...Unrerruprf'ons)... | cannot allow. 7T &0 Wi 98 U L), You cannat speak

from here. ... interruptions ... Itis not going on record. ... (Interruptions)...

2 TR0, gt *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Anluwalia, it is not going on record.
< (terruptions ). Why do you woerry ? L (nterruptions ). 3T STTET L. (SIGEM).. This is nat the
way. ...(Interrptions )... No, please. ...¢nterrptions)... 39 STSY ...(STaET)... A9 21911 ¥ig 9
gy .. (e

FowHre (7. NI FRE) : 279 70 2 9 SAZY LT, U NB(E 98 ] S1RET

it IHfee g ;- ¥
sft M T 15 ;¢

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) Nothing is going on record. Why do you speak ?
...(Interruptions ). 9T ST, 3T 219+ S8 U9 SISy . L(EET)... Zero Hour is aver. | cannat

*Not recorded.
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allow you today. ... Interruptions)... | have to go by rules. ...(Interryptions)... | do not want to

vidate rules. ... (Interruptions )... Na, go to your seat. ... (Inferuptions )...
CIRZ-EINDLIR L R

THE WVICE-CHAIRMAN (PRCF. P.J. KURIEN): Yes, Mr. Mullappally Ramachandran.
. (Interruptions ). No, no, sit down. | cannot do anything. If they discbey me | cannct do anything.

You proceed. ... (Interruptions ... This is indiscipline.

SHRI 8.8, AHLUWALIA: *

STERaE (1. TS5 HREA) : g =i, o1 96T . .(aET). .

THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): | do not know what they are
raiging. But, it refers to some newspaper report that there was a8 deal and one person.

... (Interryptions ...

IUQUEIY (5. TS, FRE) : =1, Y .CEEM)... T ST (CGEE)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Anluwalia, why do you react on thig? It is
not on record. ...dnterruptions J... Mr. Chidembaram. ...(Interryotions)... It is nat on record, so,
yol please do not react. Why do you react? ...¢dnterryotions )... My advice ig, you can meet the
Chairman tomarrow. | am not able to dalow you because this is not Zero Hour. You should

understand my difficulty. ... dnterryotions ...
SHRIRUDRA NARAYAN PANY: *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): The pairt ig, | have not allowed it to go on
record. So, there is nothing on record. That s why | told the Home Minigter. You understand me.

Nothing is going on record. | advice you ... (fnterructions J... Ram Vilas Paswanji ... (Interruptions ). ..

2 TH.09, gt *

*Not recorded.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You please sit down. Please take you seat.

Paswanii, ...(Intarruptions )... The House is adjourned for ten minutes.
The Houss then adjourned at nine minutes past two of the clock.
Ths Houss reassembled at twenty-nine minutes past two of the clock,
THE VICE-CHAIRMAN (PROF. P.J. KURIENY in the Chair.
THE VICE-CHAIRMAN (PROF. P.J.KURIEN}: The House is adjourned up to 3.00 p.M.
The House then adjourned at twenty-nine minutes past two of the clock.
The House re-assembled at three of the clock,
THE VICE-CHAIRMAN (PROF. P.J. KUREN) in the Chair.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, we will take up ... (Interruotions ...
7 YT THET ;| ST o1, 39 €N & dey ey o ar . @e). .

SHRI 8.8, AHLUWALIA (Jharkhand): Sir, right on the firat day, | gave a notice for a
discussion on the functioning of the CBI. | think the BAC has taken cognizance of it, and they have
listed it for discussion. But no time has been designated to it. My request is that the Govemment
should designate a date for the discussion an the functioning of the CEIl, how the CEl is being

misused in each and every corner of the country ... dnterrtptions ). ..

=Y v e - s 7 genHE B 9 g R 2.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Why do you want to open the issue again?
. (Interruptions ). You have sald it. Please take your seat. | would like to say something.
.. (Interruptions ). Please take your seat. As has been raised by Shri Abluwalia, the Deputy Leader

of the Opposition, and the hon. Member, Shri Paswan, there s already a reqguest for a discussion on

*Not recorded.
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the functioning of the CEI. As Mr. Ahluwalia had raiged it in the very beginning iteelf, this matter will
be taken up in the BAGC mesting today, and a proper decision will be taken. So, that should resolve

the matter naw ... (Interruptions ...

7 ST TR : WY, 7% B2 T2 2 6 2W MFRe W29 92 93 g0 © .. (FaE)...
HHRITE 5 TN A 27 £ 5 WS 5 7 ARl Bl dei e Al e . (SIaET)..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Flease sit down ...(Interruptions)...
S} TS ITET Y, T ST S N IS e R H I 27 . (EET). .

STaRae (1. T HREE) : 721, 721, AEgaierdr St ofR o= WiHRE & functioring T8
discuss B3+ ¥ HeiT ey &) accept B Bl request [T 2l ...(STET)... The BAC will take it

up ... (Interruotions ). ..
= TR U Y, (I,
= T e e, L (T

SIEARAE (1. NS, FRIT) « 21 70, ang I3 @@, A1 & functioning H T

S IM FATA TS : WY, . (FEET)...
=7 T R I ;e (T

SowraE (F1. S, HRE) - DdR1E F functioning 4 9 $& AT ,.(IEEF)... 3T SR
| EQ . (SIGET)... Now, we will take up the Foreign Caontribution (Regulation) Bill, 2006.

(MR. DEPUTY CHAIRMAN in the Chair)
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